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I FPIA—1(@)  WH—01 & USRI ANl & Bg I AT BT gR—2 & Ts (I) & WA &
fAffa oIl 1(87) & w™—04 H Torm UeRiT wu # 8|

A1 (3)
HIE U9 98 | IUHIGT Yo JAPIP AHR | IR a8 gRaxi= gRafda qea
g« (2016—100) ?g foi®d vaer | gaHid IMER I«
(1960—100)
s, 24 142.7 4.63 X4.93 X2.88 9380.89
T, 24 1426 4.63 X4.93 X2.88 9374.32
IR, 24 143.3 4.63 X4.93 X2.88 9420.34
AT, 24 1445 4.63 X4.93 X2.88 9499.22
TIHR, 24 144.5 4.63 X4.93 X2.88 9499.22
feawR, 24 143.7 4.63 X4.93 X2.88 9446.63

T :—56620.62

Y 2024 & fglia s, | TR, 2024 &7 iRIT— 56620.62+6 = 9436.77
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fasrg dicare Ao

IR ST,
AHIE BHAR & RIS (Y9 e |fEor (Gfav) sifafaE, 1993 & sedFufaitg
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(76) RGN BT H ATISTARIT & AT H HRIRT HHI
(77) A SENT H IMSTHIRTT & ARIH I BRI HFR |

I —11
HHRIRT DY fe-IT$—01.09.2022401.10.2022+ gRa<d =i 01.04.2025 9
Pife 01.04.2023+01.10.2023+01.04.2024 | HEMS | AN §A qoIgd
+01.10.2024 & fafRa =gFaq AT B B X |
oGl & <X (¥ud #A) f¥r <t (T 3+4)
fo femmie—
01.04.2025
J gl
g
2 3 4 5
JTHIA 366.00+7.00+15.00+7.00+15.00+2.00= 424.00 ufafes
” 412.00 12.00
MG HIA 380.00+8.00+15.00+8.00+15.00+2.00 = 440.00 "fafes
” 428.00 12.00
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HITA 463.00+9.00+19.00+9.00+19.00+2.00= 536.00 Ufcrfas
17 521.00 15.00
arfraeret 566.00+11.00+23.00+11.00+23.00+2.00= 654.00 Ufcrfes
4. > 636.00 18.00
5 TRIgeRT / 10478.00+210.00+419.00+210.00+419.00 332.00 12112.00 HfcHTE
| RSt +44.00=11780.00 :
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AT URAT |

(T=a1—5 / TH0S&[0—40—16 / 2021—1659 / #I0¥0)
faeR—=TSaUTa @ Iy 9,
NSRS
qgqd ard |

28 ATd 2025
0310 70 a7 8 oTdiet 2025 T S AT # Fr=ifeiRad rgare f[deR ITIuTdl & UIHdR
W G gRT USHIRIG fHar Sar 8 S MR Giaus & IJ6s 348 & @s (3) & AW S ey #
IHBT YTferehel UIS AHSH ST |

(F=aT—5 / THOS&]0—40—16 / 2021—1660 / $10%0)
feR—=ISIUTa @ IR 9,
Irofla Io,
wgad Aafad |

The 28" March 2025

S.0. 69 Dated the 8™ April 2025—In exercise of the powers conferred by section -3 of the
Minimum Wages Act, 1948 (XI of 1948), read with the clause (B) of sub-section(1) of Section-5 of
the said act, the Governor of Bihar is pleased to introduce the formula for Variable Dearness
Allowance in the minimum rates of wages fixed/ revised for the different categories of employees
employed in the scheduled employments mentioned in column-02 of schedule 1(B) here to
appended for the months shown in column-1 of the said schedule shall be shown in column-04 of the
schedule 1(A) for the purpose of clause (d) of section -02 of the said Act.
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Schedule-1 (A)
Month & Year Index No Link Factor Changed Index No.
Base Year Change for base year for base year
(2016-100) (1960-100)
1 2 3 4
July, 2024 142-7 4.63X493X2.88 9380.89
August, 2024 142-6 4.63 X4.93X2.88 9374.32
September, 2024 143-3 4.63 X4.93X2.88 9420.34
October, 2024 144-5 4.63X493X2.88 9499.22
November, 2024 144-5 4.63X493X2.88 9499.22
December, 2024 143-7 4.63 X4.93 X2.88 9446.63
Total 56620.62

Second Half Yearly Average of the year July to December,2024 56620.62+6 = 9436.77

SCHEDULE-I(B)

Reference of Notification and
Sk.no Name of employment Gazette for the rates effective Total
from 01.10.2024
1 2 3 4
1 77 Employment —
General Work, Notification No (3,04), (01,02)
Sales promotion, (07.08), (09,10)
Domestic Workers, Dated- 30.09.2024 77 Scheduled
Four Employments, Workers | Gazette No.- 1102, 1103, 1100, | p . = .
employed through outsourcing | 1104 ploy
in government offices and Dated- 21.11.2024
workers employed through

outsourcing in sugar industry)
(D) Co-operative Sector
2) Aluminum Industry
3) Khansari industry
4 Chemical and Pharmaceutical Industry
(5) Soap Making Industry
(6) Cement Pre - stressed product Industry
(7 Asbestos Cement Industry
(8) Glass Sheet Industry
9 Gun factories
(10)  Religious & Social Institution
(11)  Paper Industry
(12)  Laundries & washing
(13)  Hosieries Manufactory
(14)  Manufacture of Sindur & Rang
(15)  Manufacture of Leather goods

(16)

Wood works & furniture
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(17)
(18)
(19)
(20)
1)
(22)
(23)

24)
(25)
(26)
27
(28)
(29)
(30)
€2))
(32)
(33)
(34)
(35)
(36)
(37
(3%)
(39)
(40)
(41)
(42)
(43)
(44)
(45)
(46)
(47)
(48)
(49)

(50)
(51)
(52)
(53)
(54)
(55)
(56)
(57)
(58)
(59)
(60)

Ice Cream and Cold Drinks

Petrol and Diesel Pump

Fisheries

Khadi and Village Industries

Private Ferries & LTC

Book binding Industry

Manufacturing of Datfti, Card Board, Mill Board, Corrugated Board, Straw Board or
Gatta Paper Board.

Electronics Industry

Cement Hume pipe, Electric pole and Railway Sleeper manufactures Industry
Plywood Industries

Electric and other type of Bulbs and Florence tubes

Foundry Industries

Rubber and Rubber Compound Industry

Biscuit Industry

Coal Briquette Industry

Tailoring Industry

Handloom Industry

Private Hospitals, Nursing Homes and Clinics

Distilleries

Plastic Industries

Mineral Grinding Industry

Glass Industries (excluding glass sheet)

Dairies and Poultry Farms

Manufacture of Gold, Silver Ornaments & Articles of artistic design.
Tanneries Leather Technology

Rice Mills, Flour Mills & Dal Mills

Oil Mills

Printing Press

Any Shops or Establishment

Public Motor Transport

Any Woolen Carpet Making or Shawl weaving establishments
Cold Storage

Minor Engineering Industry (Excluding automobile engineering shops less than
50 workers.)

Dam Construction & Irrigation

Construction or Maintenance of Road or in Building Construction
Bakeries and Confectioneries

Shops selling cooked food stuff

Hotels Eating Houses and Restaurants

Mica works (Factory & Establishments) (excluding Mines)
Cinema industry

Any University, Educational, Research or Cultural Institutions.
Private Security Agency

Refectories Fire Bricks & Ceramic Industry

Potteries
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(61)  Automobile Engineering Shops
(62)  Hard Coke Industry
(63)  Currier Services
(64)  Frittered Rice
(65)  Electro casting and Metal Furnishing
(66)  Engineering Industries (Employment more than 50 workers)
(67)  Rolling of Iron Rod, Plates, Angles etc. works
(68)  Jute Industry & ancillary works
(69)  Information Technology
(70)  Sales promotion employees
(71)  Domestic Workers
(72)  Papad Industry
(73)  Sailars employment
(74)  Agarbati Industry
(75) Employment of Safaies Karamchairs (Excluding activities prohibited under the
Employment of Manual Scavengers and Construction of Dry Latrines Prohibition
Act 1993)
(76)  Workers employed through outsourcing in government offices
(77)  Workers employed through outsourcing in sugar industry.
SCHEDULE -11
SIL Categories of From Dated-01.09.2022 + Amount of Total rates
No Worker 01.10.2022+01.04.2023+ V.D.A. which is of
01.10.2023 effective from wages
Minimum Wages Fixed the date- effective
(In. Rs.) 01.04.2025 from the
(In Rs.) date
01.04.2025
Column
(3+4)
1 2 3 4 5
1. Unskilled 366.00+7.00+15.00+7.00+15.00+ 12.00 424.00
2.00=412.00 ' Perday
2. Semi skilled 380.00+8.00+15.00+8.00 440.00
15.00+2.00=428.00 12.00
Perday
3. Skilled 463.00+9.00+19.00+9.00+ 536.00
19.00+2.00=521.00 15.00 Perday
4. Highly Skilled 566.00+11.00+23.00+11.00+ 18.00 654.00
23.00+2.00=636.00 Perday
5. Supervisory/Clerical | 10478.00+210.00+419.00+ 12112.00
210.00+419.00+44.00=11780.00 332.00 Per Month

Note:- The Minimum wage rate for one hour in domestic employement will be obtained
by dividing the daily notified rates by 8. Similarly the monthly rate will be calculated by
multiplying the daily rate by 26.
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These rates of Variable Dearness Allowance will be based on the average of All India
Consumer Price Index on which the minimum rates of wages has been fixed/revised in the above
scheduled employment. There will be increase or decrease in wage of rates shown in column - 4 with
rise or fall as the case may be in aforesaid index of the above scheduled employment and will be
deemed as Variable Dearness Allowance components. But even if the Index fall below the point on
which minimum rates of wages have been fixed / revised there will not be any reduction in the
minimum wages fixed/revised. The payment of variable Dearness Allowance on the basis of average
index of July -December, 2024 will be payable at the aforesaid rates from 1* April, 2025 and
thereafter increase or decrease in the amount of variable Dearness Allowance will be based on the
average of All India Consumer Price Index number for every six months and will be applicable after
the expiry of three months after said period of six months.

Note:-

(a) The conversion of monthly minimum wages into daily rates shall be obtained by
dividing it by 26 and the conversion of daily wage rates into monthly wage rates
shall be obtained by multiplying it by 26.

(b) The above proposed rates of minimum wages include remuneration to workers for
the day of rest in a period of seven days.

(c) For overtime work on the weekly rest day or on any other day, a workers shall be
entitled to be paid twice the wages for overtime work at the rate prescribed in rule
25 of the Bihar Minimum wages Rules, 1951.

(d) Male and female workers shall be receive the same rate of wages for the same work
or similar type of work.

(No-5/ M.W.- 40-16/2021 L&R- 1659 )
By the order of the Governor of Bihar,
RAJEEV RANJAN,

Joint Secretary.

3reftere, AAfAdTery gsuned,
fagR, ge1 aRT yaIfera wd gfsal

fagR TToTe (3MATeRur) 232-571+100-S10S0UY0|
Website: https://egazette.bihar.gov.in




